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Action Taken Report on behalf of Uttarakhand Pollution Control Board

(Respondent no.3)

In the matter of

Original Application no.95 of 2025

Deepak Kumar v. State of Uttarakhand & Ors.

1. That the above-mentioned matter was listed for hearing on 04.12.2025

wherein the Learned National Green Tribunal was pleased to pass the

following directions:

3. Learned counsels for respondents no. 6 to 8 seeks time tofilefurther

compliance reports and learned counsel for UKPCB seeks time to.file

fur t her c ompl i anc e rep ort."

2. That in compliance of the directions of this Leamed Tribunal, the instant

Action Taken Report is being filed.

3. It is humbly submitted that the Regional Officer, UKPCB, Kashipur vide

letter dated 15.01.2026 informed the Member Secretary, UKPCB that an

on-site inspection of the stone crusher of Respondent no. (r atrd 8 \,as

carried out by the Regional Office, UKPCB, Kashipur, on 12.01.2026. -l'he

inspection repon dated 12.01.2026 was also annexed with the lctter dated

t5.01.2026.
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4. As per the inspection report dated 12.01 .2026, the inspection has been

carried out as per provisions prescribed in the Environment Protection

Rules, 1986 and CPCB Environment Guidelines for Stone Crushing Units

2023. As per the said report, the findings regarding the stone crushers are

as follows:

The Unit u'as also found to be in compliance with CPCB guidelines

of July, 2023 for Stone Crushing Units. Water sprinklers were lbund

to be installed on conveyor belt, crushing and screening points.

Crushing/ screening equipment were found to be covered by GI/MS

Sheet. Dust extraction system having collection hood and wet

scrubbering were installed. Conveyor belts were found to be covered.

Flexible Telescope Chute from top ofdischarge point to the ground

level was found to be provided at conveyor belt' Boundary wall/

Wind breaking Wall was found to be installed with Brick Wall/ GI

sheet. Metallic road was found to be established within premises.

Page 2 of A

M/s Modern Stone Grit Industries, Sitarganj (Respondent no.6):

At the time of inspection, the Unit was not in operation. However,

the Unit was found to be in compliance with provisions as prescribed

under the Environment (Protection) Rules, 1986. The

crushing/screening equipment, and the conveyor belts were fbund to

be covered. Water sprinklers were covered and installed on conveyor

belt, crusher and screening points. Boundary walll wind breaking

wall was found to be installed with brick wall/Gl Sheet. Metallic

Road was established within the premises. Water tanker with water

sprinkling system was installed. New plantation was found around

the boundary wall.
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ll.

Rotating water sprinkling system was installed. New plantation was

found around the boundary wall.

The Unit has been established in accordance with the siting criteria

laid down under the Uttarakhand Stone Crusher Policy-2O20 and has

obtained License under the said policy with validity up to I 4. 05.203 3.

The Unit has re-applied for renewal of Consent to Operate. The LJnit

has applied to the Central Ground Water Board (CGWB) for Ground

Water abstraction.

M/s Modern Stone Crusher, Kashipur (Respondent no.8): At the

time of inspection the unit was not in operation. However, Unit was

found to be in compliance with the provisions of the Environment

(Protection) Rules, 1986. The crushing/screening equipment and l.he

conveyor belts were found to be covered. Water Sprinklers were

installed on conveyer belt, crushing and screening points. Boundary

wall/ wind breaking wall was found to be installed with Brick

Wall/GI sheet. RCC Roads was found to be established within rhe

premises. Water tanker with water sprinkling system was installed.

New plantation was found around the boundary wall.
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The Unit was also found to be in compliance with CpCB guidelines

of July, 2023, for Stone Crushing Units. Water sprinklers were fbund

to be installed on the conveyor belt, crushing and screening points.

Crushing/ screening equipment were found to be covered by GI/MS

Sheet. Dust extraction system having collection hood and wet

scrubbering system were found to be installed. Conveyor belts were

found to be covered. Flexible Telescope Chute from top ofdischarge

point to the ground level was found to be provided at conveyor bel1.

Boundary wall/ Wind breaking wall was found to be installed with
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Brick Wall/ GI sheet. RCC road was established within the premises.

Rotating u,ater sprinkling systems were installed. New plantation

was found around the boundary wall.

The Unit has been established in accordance with the siting criteria

laid down under the Uttarakhand Stone Crusher Policy-2020 and has

obtained License under the said policy with validity up to 19.06.2030.

The Unit has obtained Consent to Establish (CTE) and Consent to

Operate (CTO) with validity up to 31.03.2026. The Unit has applicd

to the Central Ground Water Board (CGWB) for Ground Water

abstraction. In this connection, a copy of the letter dated I 6.0 I .2026

along with the inspection report are collectively being Ii Ied and

marked as Annexure no. 01 to this Action 'Iaken Repoll

5. It is pertinent to rnention that the Uttarakhand Pollution Controi l]oald is

committed to ensure the compliance of the directions given by tltis l.e'rrrnuri

Tribunal.

6. The above report is being submitted for the kind consideration of [.ealnccl

NGT.

Dr. PregMadhukar Dhakate

UcmSosaeY
Uflamthld mdim Contol Berd
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